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Central Administrative Tribunal
Ernakulam Bench .
Ernakulam

A

Oated Tuesday ‘the nxneteenth day of September, one -
" thousand nlne hundred and eighty nine -

PRESENT N
Hon®ble Shri S.P.Mukerji,Vice Chairman
o o

Hon®ble Shri AVe Haridasan, Judicial'member

BRIGINAL APPLICATI@N N@.SSS/BQ

V Be Bhadra Kumar : «s Applicant.
Us. . '

Te¢ Union of ‘India represented by
Secretary to Government,-Ministry
of Communication, Department of
Telecommunication, New Delhi, :

: . CEs

2, The General Manager, Telecom,

trnakulam,

3. The Assistant Engineer Telecom,

Kalamassery. : oo Reehondente

Counsel for the applicant .. Mr MR Raj@ndran Nair .
Counsel for the respondents .. [Mr. P V.Madhavan Nambiar )
' SCGSC

" @R.DER | - fr 
(Shri 'ﬁ.ﬂukerjl Vice Chairman)

Heard the leerned counsel for ‘both the'parties.'

2, The applicant who has been working as a Casual

Driver since 1981 is aggrieved by the fact_that‘ﬁe

was reJected Fnr regular app01ntment in 1987 on the

S . ’ dWWﬂ
ground of being over-aged and the next selectlon he

e
was not called for interview. The learned counsel for

the applicant states that in accordance with extant

erdars, respondenﬁs are obliged'to<c0n$ider him (appliéant)

‘far regular appointment by reducing his age by the period -

of service but in by him as a Qasual employee. _It

L . . . ,0‘0.'2-'
. o . ) . .

’Q,-\‘/'\"
™
A,
b+



ik

Yy

-2~

‘transpires that the applicant has not so far made’

any written gepreéentation.égainst his non-selection
in.1987ﬁand thgfééfter. Acqordingly ue-close this
applicatioa uith the'direction to tﬁe applicantvthaé
he should’repreéent t§ the respohdents within a period‘ 
of one month from the date of qommuniéationfof this?‘
order and the respondehts are difegtéd to dispose of
his repfesentation Qithih‘a p?ﬁi?d,gf ?gg.mqqthg fgqm?;
the'daté Df-reqeipt‘of the.ré9§e§;ntatioh, in accordance
with law and kéepingAin yieu §hé.releuan£ instructions.
for Casugl é@ployees. : . ‘ _
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(A.V. Haridasan | (5.0, Mukerji)
Judicial Member Vice Chairman

19.09.1989
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